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(HIGH COURT OF ASSAM, NAGALA D, titlzoRAlit AND ARUNACHAL PRADESH)
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Shri Kaushik Kumar Sharma,

Jt.Regisf ar (Vigilance),

Gauhat High Court,
Guwahau.

Shn D.Ullah,
Disbict and Sessions Judge,

Kamrup, Amingaon. Ins-r't
Abgirst,Dated Guwahati, the 20zl

Sub:- Casual leave.

Ref:- Your letter No. dKN6o76t2o2l Dated 31i August' 2021

sir' 
WiBt reference to the above' I am directed to inform you that your prayer for

casual leave on 31.08.2021, has been granted'

Yours f"ithtully,

sil-
IT.R,EGISTRAR (VTGILANCE)

Memo NO.HC.vu- ilOl2OOt l3'l Ll lA' dared 7" 1'Lr4
Copy to:

ect Manager, Gauhat High Court'
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